111 Written Answers

Revamping of PSUs

796. SHRI RAHASBIHARI BARIK:
Will the MINISTER OF INDUSTRY be
pleased to state:

(a) whether there is a need to revamp
and restructure the public sector units;

(b) whether there is also a need to
revive the sick PSUs; and

(c) if so, the details of steps proposed
to be taken by Government in that direc-
tion?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DR. C.
SILVER A): (a) and (b): Yes, Sir.

(¢) The steps for restructuring and
revival of the sick public sector undertak-
ings are taken by the Govt, on a case to
case basis in accordance with the Policy
spelt out in the Industrial Policy State-
ment of July, 1991.
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Demolition of Hotels Being Planned by
ITDC

798. SHRI V. GOPALSAMY: Will the
Minister of URBAN AFFAIRS & EM-
PLOYMENT be pleased to state:

(a) whether the land on which Lodhi,
Ranjit and Janpath hotels are situated,
belongs to ITDC or CPWD;

(b) whether it is a fact that ITDC
management is planning to demolish
these hotels; if so, whether CPWD has
given permission to ITDC management
to demolish the hotels; and

(c) whether there is any agreement
between ITDC and CPWD to this effect;
if so, when it was executed and also the
clauses of the agreement?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN  AFFAIRS
AND EMPLOYMENT (DEPTT. OF
URBAN EMPLOYMENT AND POV-
ERTY ALLEVIATION) (SHRI S.S.
AHLUWALIA): (a) The land on which
Lodhi and Janpath Hotels are situated
* has been transferred in 1993 to Deptt. of
Tourism. The ownership of land under-
neath Ranjit Hotel is still with Ministry of
Urban Affairs & Employment (Deptt. of
Urban Development).

(b) and (c) The terms of transfer stipu-
late that the Department of Tourism shall
utilize the land in conformity with re-
quirements of the concerned local and
statutory bodies with reference to build-
ing by-laws, etc.

ITDC is planning to reconstruct these
hotels.
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